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GOVIRMIET ©F INDIA
DREC/RTVTHT OF ROVIDAE SMD ROFING
{ FEvaTE WING ) i
NEY BELEL: D2TAD TTF 18th Sote,1978.
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00,1524 (P, ¥o,197/136/76~TT(,1}ts In exercise of tl_ag_ DOWeTrs cpni’erred
B abyoclausi {iv) of/sabfeectign %230) of section 10 of the IggomeTt&X
Act, 1961 (43 of 1951) the Contral Govermment hereby: notifies 'Ratan
Deep Teust, Delhi'! for the purpose of the said segygbn for and from
assesament year{s) 1977-78, i

(7 T JEUNIBUNMLLA)
DIFECTCR GOVERNENT oF IMDIL

To

The Menager,

Government of India Tress,

Ring Road, Meyspuri Indusirisl frea,
(Wear Rajeuri Garden), New Delli,

Copy tow-

1 Shri Mekermad Yoous, Trustee, Ratan Deep Trust, 12 Willingten

Creascent, liew Delhi with reference to his letter dated 5,10,76,
“e The Cermissioner of Income-tax, Delhi~II, C,R.Puilding,., Mew Delhi,

vith veforence 10 his letter Moo CIT-TI/TH/110/76/1560 2ty 6010476,
3. M1 Corrigeicners ofIncore~taz, :

4. Dircctors of Inspeetion (IT)/(R2S)/(PofR)/{Inv.), Nev Delhi,

52 Director of 0% Services (Income—tax} 1st Floor, Adwan—e—Ghalib,

Pate Sundrd Lene, New Delbi (5 cepies),

6. 111 Officers & Sections of I T,¥Wing of C.PB, .T.

7. Compiroller & fmditor Gemeral of India{20 copies),

8, Bulletin Section of Directcrate of Imspection (rsax),

Mew Delki (5 copies),
9e Director of Training, IR3{Direct Taxes), Steff Cellege,
Vagpuz (5 copies), .
190, Shri ¥.,B,Rao, Joint Secys, Ministry of Iaw, Justice &
Corpany Affairs {Departuent of legal Affairs),
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WA DIRECTOR, GCVERENT OF INDIA
LATRORISID IR ISSUR \
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